£0 BE PUBLISHED IN PART LI SECTION 3(i}) OF THE GAZRTTS OP INDIA

GOVERNMENT OF INDI}
MIRISTRY OF PINABC
DEPARTMENT OF REVE

No.‘q65 (F.No.176/79/77-IT(AI) : In exercise of the powers
comferrsd by sub-sectiom (2)(b) of Seution 80G of the Income~tax
Act, 198¥ (43 of 1961) tae Cemiral G r ent hereby motifies
Sri PartkasaratyPerumal Tonple,Parth# 211i, Radkawallur,
Sirkali Taluk, ajores Distt. Tamil Nadu'to be a place of public
worskip of remowa througkout tae Stat% of Tanil Nadu for the

purpose of the said section.__-__ ;Q;b;/;//#
| i i"' e )

7 (M.SHASTRI) '
UHDER sacx TO “THE GOVERHHENT OF INDIA

The Mamoger, CoL T 1
Govt. of Iadia Press,

Ring Road, Mayapuri Induatrial Area,'_ P
NHear Ra jouri gurdem) ,New Delii, | !

Copy toi~

1. The Conniséioner of Incone-tax Tauﬂl NadurIII, Madras with
-_feference to kis letter Ho.c No. 1146(43)V76.T.H.III dated _
576777 _ f

r

| |
He is requsstad to check up the positiom regardimg the
utilisatiom of tae domations by omtai iag relevant accouats
from the respective religious authori ia avery year.

2. Al Connisaioners of Incone-tax.'
%+ The Conptrolher and Auditor Gensral

? Iadia, New Delmi.
4. All Chambers. of Commerce ia Tamil :

_UHQER-SECYigﬂﬁﬂﬁx TO_T GOVERNMENT OF INDIA.



